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by Netional Agricultural Cooperative
Marketing Federation (NAFED). In
the case of enions State Government
©of Maharashtra is also arranging mar-
keting/support operations.
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Water management as a concurrent
subject

3790. SHRI K. MALLANNA.

SHR1 CHHITTUBHAI
GAMIT:

SHRI KESHORAO PARDHI:

Will the Minister of IRRIGATION
be pleased to state:

(a) whether he has favourei mak-
ing the development and utilisafion of
the country’s river wealth and water
management a concurrent subject in
the Constitution;

(b) if so, the details regarding the
policy of (Government in this regard;

(¢) if so, whether the State Gov-
ernments have been consulted in this
cennection;

(d) if so, whether any State Gov-
ernment has expressed its diSagree-
ment; and

(e) if so, the nameg of the States
together with reasons for disagree-
ment?

THE MINISTER OF‘STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z. R. ANSARI): (a) and (b). 'The
question of bringing water in the
Concurrent list of the Constitution is
under examination.

(¢) to (¢). Do not grise:





